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SHRI_ ARJUN ARORA: Sir, may | correct
the fron. Member that the industries at Kanpur
are not flourishing? Two of our mills have re-
mained closed for the last six weeks.

Oral Answers

SHRI P. C. MITRA: May | know whether it
is a fact that the industrial estates in Bihar are
suffering for want of raw materials and the
Chief Minister of Bihar has already made a
complaint about it?

SHRI BIBUDHENDRA MISRA: Shortage
of raw materials is a common problem for all
types of industries. It is not a problem for
industrial estates only.

SHRIM. M. MEHTA: it is reported that half
the number of industrial estates, hav, been
constructed at Kandla Port—nhalf of what was
originally proposed. In spite of the fact that
there is a big waiting list, may | know why th,
other half of the industrial estate; have not
been constructed?

SHRI T. N. SINGH; i cannot say anything
offhand, Sir, about that particular industrial
estate, if | get notice, | will give the
information.

GAMBLING? DENS IN RAILWAV CARRIAGES

*360. Prop. SATYAVRATA SID-
DHANTALANKAR; Will the Minister of
RAILWAYS be pleased to state:

(a) whether his attention
drawn to the fact that many railway
carriages on the sidings have become
clandestine gambling dens in Delhi Railway
station; and

(b) if so, what
Is taking jn the matter?

has been

action Government

THE MINISTER op STATE IN THE
MINISTRY op RAILWAYS (SHRI RAm
SUBHAG SINGH): (a) No, Sir, except through a
Press report which appeared on 16th May,
1965.

(b) Carriages are normally key-locked and
pad-locked and guarded by tha Railway
Protection  Force

[RAJYA SABHA]

to Question* 2382

while on sidings. The Government Railway
Police also patrol the area and often make
surprise visits both by day and night. As a
result of this combined vigilance, 22 cases of
gambling in Railway premises were detected
and 83 persons sent up under the Gambling Act
by th, Government Railway Police during the
period July, 1964 to July, 1965. None of these
cases was from Railway carriages.
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COMPLAINTS ABOUT WORSTED TAB

SPINNING MILLS

ISHRI JAGAT NARAIN: t 36U
\SHRI ABDUL GHANI:

Will the Minister of COMMERCE be pleased
to state whether Government have received
any complaint* that worsted yarn spinning
mills are not complying with the orders of the
Government to supply yarn in time to permit
holders?

THE DEPUTY MINISTER oT THI
MINISTRY or COMMERCE (SHRI S. V.
RAMASWAMY): Yes, Sir. Some complaints had
been received and duly investigated by the
Textile Commissioner. Deliveries of worsted
yarn are being made in proportion to the
allotment of raw wool to the spinning mills.
Any cases of defaulters are dealt with by the
Textile Commissioner who takes necessary

| penal action against them in order to enforce

the deliveries.

tThe question was actually asked on the
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